7/19/22, 2:40 PM

Seventeenth Loksabha

=

Title: Papers laid on the Table of the House by Ministers/Members.

AT A : 3 U3 IH Jed IR 319 ST |

o} 39 YA uIE |

faftr onr =g w=ft; Hur W= 9yt saae=eT 3R gEAT menfiet
=t (o I DT vETe): Sisge Heley, H fFyfoiRad o 9T ged W
Gl §:-

(1)  fafd smam & <ifad ufddedl -fQwR, 2019) W 149
gt faavur &t Te ufd (fg=a! duT iUl Txaon)

[Placed in Library, See No. LT 1319/17/19]

2)  HuAr AT, 2013 DI URT 394 Bt IU-YRT (1) P 3fdd
Frgferiad o &1 th-ush ufd (8=l auT Sislt TXp).-

(@) THPRRPIT ey sfear fiftics, 78 iRl &
gy 2018-2019 P HRIBU H] IBR GRT THIE |

@) CHHHFPIT Hadacey sfear fafies, 3 o
®T Y 2018-2019 T AIND Ufcded, TQTURITET Td
dUT 39 R s -Ageraaiies of fewfomi |

[Placed in Library, See No. LT 1320/17/19]
3) () “¥Fd AR sihsH sfsar, Hiua & ay 2016-
2017 & e ufdded &1 e ufa (Bt aur 3ol
TRHRON) TYT TATORITerd o |
@H AYFd SfSRId siheHt §fSar, HiuTd & ay 2016-
2017 & BRG] DI IHR GRT THIT Dt TH Ufd
(fe=at quUT RIS TXahR ) |
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4)  IUgad (3) H IfcaRdd TAf P JUT Ued TR @A H g

fode & SR
HIHN) |

U arem  faRur (@< qur siyeh

[Placed in Library, See No. LT 1321/17/19]

(5) %%WU@WWmmﬁwmﬁww&ézﬁﬂ
il Faferead sifgemrsll @ th-ts ufd (=<l aur

TIHT) -

fafdrs Jar wferemor 3R geH fafds
() %Gﬂﬁ%ﬁﬁﬁﬂﬂ 2019?&«@( 2019 &
YRd & I6UF H ¢ T . T

Uci/61/10-]

g qYUT IP! Th

gfcienT Sil fa-id 19 , 2019 ! ST HE

Td/61/10- o UpTIRId g8 R
@ %ﬁ%gu ?ﬁ PUREZW (GEE 3fardd) IRMe
2019 ST 6 AR, 2019 & YRd & I9UA §

T =T THh. T Td/28/09/TAUTATHT A

[afties T FHfd (FnyE) fafa

A,
2019 S 24 R¥dwR, 20193€lﬂma?wqﬁg

Uy |
) STH e
MGTAT G
guy |
I o1 wATe |

[ TH.ISAT 6(2)/96-TAUETHT

[Placed in Library, See No. LT 1322/17/19]

U HA 9YT U I SR &l IeH

wATed | Ir5g HAY (o SS9 Huare): o vgdie SRl & 3R 9,
T Ty & =g 151(1) & 3fdid A, 2018 &I THIT U a¥ &
foTe YRA & FAG-AeRauRIg S — G4 DR (AI0IID) (2019 BT
G 12) — BIAFSIGH TRATORIET — T M} & SR aral
iR Ui UHIG & 3Mdha dul did sfedr fafiics Td 39! et
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HYHT], DA HATTT H 39 DR & Tae H Hiddad &1 T Ufd
(=t auUT Ui HwH RN JUT Jed R ITGAT§ |

[Placed in Library, See No. LT 1323/17/19]

THE MINISTER OF STATE OF THE MINISTRY OF AYURVEDA,
YOGA AND NATUROPATHY, UNANI, SIDDHA AND
HOMOEOPATHY (AYUSH) AND MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (SHRI SHRIPAD YESSO NAIK): Sir, I
beg to lay on the Table: -

(1) A copy each of the following papers (Hindi and English versions)

under sub-section (1) of Section 394 of the Companies Act, 2013: -

(1)
(a)
(i1)

(b) ()

(i1)

Review by the Government of the working of the
Bharat Dynamics Limited, Hyderabad, for the year
2018-2019.

Annual Report of the Bharat Dynamics Limited,
Hyderabad, for the year 2018-2019, alongwith
Audited Accounts and comments of the Comptroller

and Auditor General thereon.

[Placed in Library, See No. LT 1324/17/19]
Review by the Government of the working of the
BEML Limited, Bangalore, for the year 2018-2019.
Annual Report of the BEML Limited, Bangalore,
for the year 2018-2019, alongwith Audited
Accounts and comments of the Comptroller and

Auditor General thereon.

[Placed in Library, See No. LT 1325/17/19]
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(©) ()

(i)
(d) @)
(i)
(e) ()
(i1)
M ©

Review by the Government of the working of the
Hindustan Aeronautics Limited, Bengaluru, for the
year 2018-2019.

Annual Report of the Hindustan Aeronautics
Limited, Bengaluru, for the year 2018-2019,
alongwith Audited Accounts and comments of the

Comptroller and Auditor General thereon.

[Placed in Library, See No. LT 1326/17/19]
Review by the Government of the working of the
Hindustan Shipyard Limited, Visakhapatnam, for
the year 2018-2019.
Annual Report of the Hindustan Shipyard Limited,
Visakhapatnam, for the year 2018-2019, alongwith
Audited Accounts and comments of the Comptroller

and Auditor General thereon.

[Placed in Library, See No. LT 1327/17/19]

Review by the Government of the working of the
Goa Shipyard Limited, Goa, for the year 2018-2019.
Annual Report of the Goa Shipyard Limited, Goa,
for the year 2018-2019, alongwith Audited
Accounts and comments of the Comptroller and

Auditor General thereon.

[Placed in Library, See No. LT 1328/17/19]
Review by the Government of the working of the

Garden Reach Shipbuilders and Engineers Limited,
Kolkata, for the year 2018-2019.

4/24



(i1)  Annual Report of the Garden Reach Shipbuilders
and Engineers Limited, Kolkata, for the year 2018-
2019, alongwith Audited Accounts and comments

of the Comptroller and Auditor General thereon.

[Placed in Library, See No. LT 1329/17/19]
(2) A copy of the Memorandum of Understanding (Hindi and Englis
versions) between the BEML Limited and the Department of Defenc
Production, Ministry of Defence, for the year 2019-2020.

[Placed in Library, See No. LT 1330/17/19]

SR qdl &7 faer warera & 39 w3t uereE satag § T

w3t wifie, die Rerad Sk UF darad § ISy J@31; 1R

ot faUTT # I w1 aur siafver faunT # s w:f (1. o=

Rig): sremer ygicy, § fFAufiRad o3 QT Ued IR 3G §--

(1) (Uch) T SRETYLC 3P iR [hiSid, HliddhIar &
gy 2018-2019 & AP Ufdded &1 Us Ufd (o<t
dYT ST YLHUT) TUT ARATIRIEd o |

@) el SReCyYL I IR ST, HIdPbIdl &
aduy 2018-2019 & BRIBIUN Bl IIHR GRT JHIET
D1 T Ul (=<l TUT SIS Teeprn) |

[Placed in Library, See No. LT 1331/17/19]
2) (TH) TE S &g, I3 [acdl &b 9y 2016-2017 &
aiiie fdded &1 U ufd (Bl qur silsi
TEHT) YT TRATIRIET o |
@h 76 U b, A5 faeell & 9¥ 2016-2017 &
HIBI DI WBHR GRT e & Ix H faaru
EAGRIE PSR ZUN
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3) IWA (2) H IfcaRdd T &I GH Ued R 361 H gU
f9ds & ®RU g drar  faaRur (@< qur 3
IH)) |

[Placed in Library, See No. LT 1332/17/19]

4) (Td) WWW@W qag & Iy 2018-
2019 & dIfN® Ufddad &1 T Ufd (el aut 3
TEHUT) TYT RATIRIET o |

@ et Tol To[hRH Trgmc], Has & Iy 2018-
2019 & BTGB Bt TRDBR GRT JHIT HI TH Ufd
(&=t auT Sl Hwameun) |

[Placed in Library, See No. LT 1333/17/19]

(5)  HuAr AAFTH, 2013 DI URT 394 Bt IU-YRT (1) P 3fdd

faferfRad o=l ot teh-ue ufd (g~ aur SISl Fwamon).-
(TH) gfFaar UG HIUNIH 3% gfsar fafics, das &
gy 2018-2019 B HTABU BT IRBR GRT JHIET |
@ TR Ul HIURRE 1P shedl [Afics, dag &1
gy 2018-2019 P dINe Ufdde, TRTURIET T qUT
31 R Muze-AgTeRaiieds &1 fewfomi |

[Placed in Library, See No. LT 1334/17/19]
6) (TH) EfeT EReeye 31w Ufsds TshfResM, 78 fowell &
qy 2018-2019 & aT¥D Ufdag &I T ufd (gl qur
SIS TEHUT) TUT RATURI ST T |
@) Efeuq sReeye 3t ufsdis vefifAee e, 15 fawil &
¥ 2018-2019 & BRIV Dt YIBR GRT JHI&T Bl
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TS Ufd (Fe=at duT SIS TEhrn) |

[Placed in Library, See No. LT 1335/17/19]

(7) (TH) A=Fd TeHIhR® RUd daRel], TSAdh! & au 2018-

2019 & TP Ufdded &! e ufd (Rt aur 3ol
TTHUT) JUT AFTORITEd TR |

@) A TeHh G ROd ddiNes], TS-d! & ay 2018-
2019 & BRG] Bl YIHR gRT JHI&T DI TH Ufd

(=<1 auT 3Tl TXHIo) |

[Placed in Library, See No. LT 1336/17/19]

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE
AND INDUSTRY (SHRI SOM PARKASH): Sir, on behalf of Shri
Hardeep Singh Puri, I beg to lay on the Table: -

(1) A copy each of the following papers (Hindi and English versions)
under sub-section (1) of Section 394 of the Companies Act, 2013: -

(a) (1) Review by the Government of the working of the
ECGC Limited (Export Credit Guarantee
Corporation of India Limited), Mumbai, for the
year 2018-2019.

(i1) Annual Report of the ECGC Limited (Export
Credit Guarantee Corporation of India Limited),
Mumbai, for the year 2018-2019, alongwith
Audited Accounts and comments of the

Comptroller and Auditor General thereon.
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(b)

(c)

(d)

(2)

(1)

(11) Annual Report of the State Trading Corporation of

(1)

(i)

(1)

(ii)

[Placed in Library, See No. LT 1337/17/19]
Review by the Government of the working of the

State Trading Corporation of India Limited, New
Delhi, for the year 2018-2019.

India Limited, New Delhi, for the year 2018-2019,
alongwith Audited Accounts and comments of the

Comptroller and Auditor General thereon.

[Placed in Library, See No. LT 1338/17/19]
Review by the Government of the working of the
MMTC Limited, New Delhi, for the year 2018-
2019.
Annual Report of the MMTC Limited, New Delhi,
for the year 2018-2019, alongwith Audited
Accounts and comments of the Comptroller and

Auditor General thereon.

[Placed in Library, See No. LT 1339/17/19]
Review by the Government of the working of the
STCL Limited, Bengaluru, for the year 2018-2019.

Annual Report of the STCL Limited, Bengaluru, for
the year 2018-2019, alongwith Audited Accounts
and comments of the Comptroller and Auditor

General thereon.

[Placed in Library, See No. LT 1340/17/19]
A copy of the Annual Report (Hindi and English

versions) of the Export Promotion Council for
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)

4)
)

(i)

(1)

(i)

EOUs & SEZs, New Delhi, for the year 2017-2018,
alongwith Audited Accounts.

A copy of the Review (Hindi and English versions)
by the Government of the working of the Export
Promotion Council for EOUs & SEZs, New Delhi,
for the year 2017-2018.

[Placed in Library, See No. LT 1341/17/19]
A copy of the Annual Report (Hindi and English
versions) of the MEPZ Special Economic Zone,
Chennai, for the year 2017-2018, alongwith
Audited Accounts.
A copy of the Review (Hindi and English versions)
by the Government of the working of the MEPZ
Special Economic Zone, Chennai, for the year
2017-2018.

Statement (Hindi and English versions) showing reasons

for delay in laying the papers mentioned at (3) above.

(1)

(i1)

(111)

[Placed in Library, See No. LT 1342/17/19]
A copy of the Annual Report (Hindi and English
versions) of the Tea Board India, Kolkata, for the
year 2018-2019.
A copy of the Annual Accounts (Hindi and English
versions) of the Tea Board India, Kolkata, for the
year 2018-2019, together with Audit Report
thereon.

A copy of the Review (Hindi and English versions)
by the Government of the working of the Tea
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(6)

(7)

(8)

(1)

(i)

(iii)

(i1)

(1)

(i)

Board India, Kolkata, for the year 2018-2019.

[Placed in Library, See No. LT 1343/17/19]
A copy of the Annual Report (Hindi and English
versions) of the Coffee Board, Bengaluru, for the
year 2018-2019.
A copy of the Annual Accounts (Hindi and English
versions) of the Coffee Board, Bengaluru, for the
year 2018-2019, together with Audit Report
thereon.
A copy of the Review (Hindi and English versions)
by the Government of the working of the Coffee
Board, Bengaluru, for the year 2018-2019.

[Placed in Library, See No. LT 1344/17/19]
A copy of the Annual Report (Hindi and English
versions) of the Marine Products Export
Development Authority, Kochi, for the year 2018-
2019, alongwith Audited Accounts.
A copy of the Review (Hindi and English versions)
by the Government of the working of the Marine
Products Export Development Authority, Kochi,
for the year 2018-2019.

[Placed in Library, See No. LT 1345/17/19]
A copy of the Annual Report (Hindi and English
versions) of the Rubber Board, Kottayam, for the
year 2018-2019.
A copy of the Annual Accounts (Hindi and English
versions) of the Rubber Board, Kottayam, for the
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©)

(10)

(11)

(iii)

(1)

(i)

(@)

(i1)

(1)

year 2018-2019, together with Audit Report
thereon.

A copy of the Review (Hindi and English versions)
by the Government of the working of the Rubber
Board, Kottayam, for the year 2018-2019.

[Placed in Library, See No. LT 1346/17/19]
A copy of the Annual Report (Hindi and English
versions) of the Council for Leather Exports,
Chennai, for the year 2018-2019, alongwith
Audited Accounts.
A copy of the Review (Hindi and English versions)
by the Government of the working of the Council
for Leather Exports, Chennai, for the year 2018-
2019.

[Placed in Library, See No. LT 1347/17/19]
A copy of the Annual Report (Hindi and English
versions) of the Sports Goods Export Promotion
Council, New Delhi, for the year 2018-2019,
alongwith Audited Accounts.

A copy of the Review (Hindi and English
versions) by the Government of the working of the
Sports Goods Export Promotion Council, New
Delhi, for the year 2018-2019.

[Placed in Library, See No. LT 1348/17/19]
A copy of the Annual Report (Hindi and English

versions) of the Federation of Indian Export
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(12)

(13)

(i1)

(i)

(iii)

(i)

Organisations, New Delhi, for the year 2018-2019,
alongwith Audited Accounts.

A copy of the Review (Hindi and English
versions) by the Government of the working of the
Federation of Indian Export Organisations, New
Delhi, for the year 2018-2019.

[Placed in Library, See No. LT 1349/17/19]
A copy of the Annual Report (Hindi and English
versions) of the Spices Board India, Cochin, for
the year 2018-2019.
A copy of the Annual Accounts (Hindi and
English versions) of the Spices Board India,
Cochin, for the year 2018-2019, together with
Audit Report thereon.
A copy of the Review (Hindi and English
versions) by the Government of the working of the
Spices Board India, Cochin, for the year 2018-
2019.

[Placed in Library, See No. LT 1350/17/19]
A copy of the Annual Report (Hindi and English
versions) of the EEPC India (formerly
Engineering Export Promotion Council), Kolkata,
for the year 2018-2019, alongwith Audited
Accounts.
A copy of the Review (Hindi and English
versions) by the Government of the working of the

EEPC India (formerly Engineering Export
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Promotion Council), Kolkata, for the year 2018-
2019.

[Placed in Library, See No. LT 1351/17/19]
(14) A copy of the Annual Report (Hindi and English
versions) of the Kandla SEZ Authority, Ahmedabad, for
the year 2017-2018, alongwith Audited Accounts.
(15) Statement (Hindi and English versions) showing reasons

for delay in laying the papers mentioned at (14) above.

[Placed in Library, See No. LT 1352/17/19]

THE MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS AND MINISTER OF STATE IN THE
MINISTRY OF HEAVY INDUSTRIES AND PUBLIC
ENTERPRISES (SHRI ARJUN RAM MEGHWAL): Sir, [ beg to lay
on the Table a copy each of the following statements (Hindi and English
versions) showing Action Taken by the Government on the assurances,
promises and undertakings given by the Ministers during various sessions
of Thirteenth, Fourteenth, Fifteenth, Sixteenth and Seventeenth Lok
Sabhas:-

THIRTEENTH LOK SABHA

1. Statement No. 36 Tenth Session, 2002
[Placed in Library, See No. LT 1353/17/19]
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FOURTEENTH LOK SABHA
2. Statement No. 34 Third Session, 2004

[Placed in Library, See No. LT 1354/17/19]
3. Statement No. 32 Thirteenth Session, 2008

[Placed in Library, See No. LT 1355/17/19]

FIFTEENTH LOK SABHA
4. Statement No. 36 Second Session, 2009

[Placed in Library, See No. LT 1356/17/19]

5. Statement No. 29 Third Session, 2009

[Placed in Library, See No. LT 1357/17/19]
6. Statement No. 31 Fourth Session, 2010

[Placed in Library, See No. LT 1358/17/19]
7. Statement No. 31 Fifth Session, 2010

[Placed in Library, See No. LT 1359/17/19]
8. Statement No. 29 Sixth Session, 2010

[Placed in Library, See No. LT 1360/17/19]
9. Statement No. 28 Seventh Session, 2011

[Placed in Library, See No. LT 1361/17/19]
10. Statement No. 31 Eighth Session, 2011

[Placed in Library, See No. LT 1362/17/19]
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11.

12.

13.

14.

15.

16.

17.

18.

19.

20.

21.

Statement No. 28

Statement No. 27

Statement No. 25

Statement No. 24

Statement No.24

Statement No. 20

Statement No.

Statement No.

Statement No.

Statement No.

Statement No.

Ninth Session, 2011

[Placed in Library, See No. LT 1363/17/19]
Tenth Session, 2012

[Placed in Library, See No. LT 1364/17/19]
Eleventh Session, 2012

[Placed in Library, See No. LT 1365/17/19]
Twelfth Session, 2012

[Placed in Library, See No. LT 1366/17/19]
Thirteenth Session, 2013

[Placed in Library, See No. LT 1367/17/19]
Fifteenth Session, 2013-14

[Placed in Library, See No. LT 1368/17/19]

SIXTEENTH LOK SABHA

19

19

18

15

13

Second Session, 2014

[Placed in Library, See No. LT 1369/17/19]
Third Session, 2014

[Placed in Library, See No. LT 1370/17/19]
Fourth Session, 2015

[Placed in Library, See No. LT 1371/17/19]
Sixth Session, 2015

[Placed in Library, See No. LT 1372/17/19]
Seventh Session, 2016
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22,

23.

24.

23,

26.

217.

28.

29.

30.

31.

Statement No. 13

Statement No. 12

Statement No. 10

Statement No.10

Statement No. &8

Statement No. 7
18

Statement No. 6

Statement No. 5

Statement No. 3

Statement No. 2

[Placed in Library, See No. LT 1373/17/19]
Eighth Session, 2016

[Placed in Library, See No. LT 1374/17/19]
Ninth Session, 2016

[Placed in Library, See No. LT 1375/17/19]
Tenth Session, 2016

[Placed in Library, See No. LT 1376/17/19]
Eleventh Session, 2017

[Placed in Library, See No. LT 1377/17/19]
Twelfth Session, 2017

[Placed in Library, See No. LT 1378/17/19]
Thirteenth Session, 2017-

[Placed in Library, See No. LT 1379/17/19]
Fourteenth Session, 2018

[Placed in Library, See No. LT 1380/17/19]
Fifteenth Session, 2018

[Placed in Library, See No. LT 1381/17/19]
Sixteenth Session, 2018-19

[Placed in Library, See No. LT 1382/17/19]
Seventeenth Session, 2019

[Placed in Library, See No. LT 1383/17/19]

SEVENTEENTH LOK SABHA
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32. Statement No. 1

First Session, 2019

[Placed in Library, See No. LT 1383A/17/19]

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN
RESOURCE DEVELOPMENT, MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS AND MINISTER OF STATE
IN THE MINISTRY OF ELECTRONICS AND INFORMATION
TECHNOLOGY (SHRI SANJAY SHAMRAO DHOTRE): Sir, I beg
to lay on the Table: -

(1)

(2)

(1)

(i1)

(1)

(i)

A copy of the Annual Report (Hindi and English
versions) of the Telecom Regulatory Authority of
India, New Delhi, for the year 2018-2019,
alongwith Audited Accounts.

A copy of the Review (Hindi and English versions)
by the Government of the working of the Telecom
Regulatory Authority of India, New Delhi, for the
year 2018-20109.

[Placed in Library, See No. LT 1384/17/19]
A copy of the Annual Report (Hindi and English
versions) of the Centre for Development of
Telematics, Bengaluru, for the year 2018-2019,
alongwith Audited Accounts.
A copy of the Review (Hindi and English versions)

by the Government of the working of the Centre
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for Development of Telematics, Bengaluru, for the
year 2018-2019.

[Placed in Library, See No. LT 1385/17/19]

(3) A copy each of the following Notifications (Hindi and English
versions) under Section 55 of the Aadhaar (targeted Delivery of Financial
and other Subsidies, Benefits and Services) Act, 2016: -
. The Aadhaar (Pricing of Aadhaar Authentication Services)
Regulations, 2019 (1 of 2019) published in Notification No. K-
110022/632/2019/Auth-UIDAI (No. 1 of 2019) in Gazette of

India dated 7™ March, 2019.

2. The Aadhaar (Enrolment and Update) (Seventh Amendment)
Regulations, 2019 (3 of 2019) published in Notification No.
13012/79/2017/Legal-UIDAI (13)/Vol.I (No. 3 of 2019) in

Gazette of India dated 9™ September, 2019.
[Placed in Library, See No. LT 1386/17/19]

(4) A copy of the Notification No. 116-6/2017-NSL-II/(Vol.IT) (Hindi and

English versions) published in Gazette of India dated 11" November,
2019 making certain amendment in Telecommunications Mobile Number
Portability (Seventh Amendment) Regulations, 2018 (09 of 2018) under
Section 37 of the Telecom Regulatory Authority of India Act, 1997.

[Placed in Library, See No. LT 1387/17/19]

(5) A copy of the Indian Post Office Amendment Rules, 2019 (Hind1
and English versions) published in Notification No. G.S.R.856(E) in

Gazette of India dated 16™ November, 2019 under sub-section (4) of
Section 74 of the Indian Post Office Act, 1898.
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[Placed in Library, See No. LT 1388/17/19]

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE
AND MINISTER OF STATE IN THE MINISTRY OF CORPORATE
AFFAIRS (SHRI ANURAG SINGH THAKUR): Sir, I beg to lay on
the Table a copy of the Report (Hindi and English versions) of the
Comptroller and Auditor General of India-Union Government
(Commercial)(No. 14 of 2019)-Performance Audit on Pradhan Mandtri
Ujjwala Yojana, Ministry of Petroleum and Natural Gas under Article
151(1) of the Constitution.

[Placed in Library, See No. LT 1389/17/19]

THE MINISTER OF STATE IN THE MINISTRY OF RAILWAYS
(SHRI SURESH C. ANGADI): Sir, I beg to lay on the Table: -

(1) A copy each of the following papers (Hindi and English versions)
under sub-section (1) of Section 394 of the Companies Act, 2013: -
(a) (1) Review by the Government of the working of the
Container Corporation of India Limited, New Delhi,
for the year 2018-2019.
(i1) Annual Report of the Container Corporation of India
Limited, New Delhi, for the year 2018-2019,
alongwith Audited Accounts and comments of the

Comptroller and Auditor General thereon.

[Placed in Library, See No. LT 1390/17/19]
(b) (1) Review by the Government of the working of the
Dedicated Freight Corridor Corporation of India

Limited, New Delhi, for the year 2018-2019.
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(c)

(d)

(e)

(i)

(1)

(i)

(1)

(i1)

(1)

(ii)

Annual Report of the Dedicated Freight Corridor
Corporation of India Limited, New Delhi, for the
year 2018-2019, alongwith Audited Accounts and
comments of the Comptroller and Auditor General

thereon.

[Placed in Library, See No. LT 1391/17/19]
Review by the Government of the working of the
Indian Railway Finance Corporation Limited, New
Delhi, for the year 2018-2019.
Annual Report of the Indian Railway Finance
Corporation Limited, New Delhi, for the year 2018-
2019, alongwith Audited Accounts and comments of
the Comptroller and Auditor General thereon.

[Placed in Library, See No. LT 1392/17/19]
Review by the Government of the working of the
National High-Speed Rail Corporation Limited,
New Delhi, for the year 2018-2019.
Annual Report of the National High-Speed Rail
Corporation Limited, New Delhi, for the year 2018-
2019, alongwith Audited Accounts and comments of
the Comptroller and Auditor General thereon.

[Placed in Library, See No. LT 1393/17/19]
Review by the Government of the working of the
Madhepura Electric Locomotive Private Limited,
New Delhi, for the year 2018-2019.
Annual Report of Madhepura Electric Locomotive
Private Limited, New Delhi, for the year 2018-2019,
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(H)

(2)

3)

(ii)

(1)

(i)

alongwith Audited Accounts and comments of the

Comptroller and Auditor General thereon.

[Placed in Library, See No. LT 1394/17/19]
Review by the Government of the working of the
GE Diesel Locomotive Private Limited, New Delhi,
for the year 2018-2019.
Annual Report of the GE Diesel Locomotive Private
Limited, New Delhi, for the year 2018-2019,
alongwith Audited Accounts and comments of the

Comptroller and Auditor General thereon.

[Placed in Library, See No. LT 1395/17/19]
A copy of the Annual Report (Hindi and English
versions) of the Indian Railway Welfare
Organisation, New Delhi, for the year 2018-2019,
alongwith Audited Accounts.
A copy of the Review (Hindi and English versions)
by the Government of the working of the Indian
Railway Welfare Organisation, New Delhi, for the
year 2018-2019.

[Placed in Library, See No. LT 1396/17/19]

A copy of the Authorisation of Rail Travellers’ Service Agents
(Amendment) Rules, 2019 (Hindi and English versions) published in

Notification No. S.0.4219(E) in Gazette of India dated 215 November,
2019 under Section 199 of the Railways Act, 1989.

[Placed in Library, See No. LT 1397/17/19]
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THE MINISTER OF STATE

IN THE MINISTRY OF

PARLIAMENTARY AFFAIRS AND MINISTER OF STATE IN THE
MINISTRY OF HEAVY INDUSTRIES AND PUBLIC
ENTERPRISES (SHRI ARJUN RAM MEGHWAL): Sir, I on behalf
of Shri V. Muraleedharan, beg to lay on the Table:-

(1)

(2)

(1)

(i)

(iii)

(i)

(iii)

A copy of the Annual Report (Hindi and English
versions) of the Indian Council of World Affairs,
New Delhi, for the year 2018-2019.

A copy of the Annual Accounts (Hindi and English
versions) of the Indian Council of World Affairs,
New Delhi, for the year 2018-2019, together with
Audit Report thereon.

Statement regarding Review (Hindi and English
versions) by the Government of the working of the
Indian Council of World Affairs, New Delhi, for
the year 2018-2019.

[Placed in Library, See No. LT 1398/17/19]
A copy of the Annual Report (Hindi and English
versions) of the Indian Council for Cultural
Relations, New Delhi, for the year 2018-2019.
A copy of the Annual Accounts (Hindi and English
versions) of the Indian Council for Cultural
Relations, New Delhi, for the year 2018-2019,
together with Audit Report thereon.

A copy of the Review (Hindi and English versions)
by the Government of the working of the Indian
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Council for Cultural Relations, New Delhi, for the
year 2018-2019.

[Placed in Library, See No. LT 1399/17/19]

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE
AND INDUSTRY (SHRI SOM PARKASH): Sir, I beg to lay on the

Table:-
(1)

(2)

3)

A copy of the Annual Report (Hindi and English versions)
of the National Institute of Design, Ahmedabad, for the
year 2018-2019, alongwith Audited Accounts.

(1)

(i)

(1)

(i)

[Placed in Library, See No. LT 1400/17/19]
A copy of the Annual Report (Hindi and English
versions) of the National Productivity Council, New
Delhi, for the year 2018-2019, alongwith Audited
Accounts.
Statement regarding Review (Hindi and English
versions) by the Government of the working of the
National Productivity Council, New Delhi, for the
year 2018-2019.

[Placed in Library, See No. LT 1401/17/19]
A copy of the Annual Report (Hindi and English
versions) of the Quality Council of India, New
Delhi, for the year 2018-2019, alongwith Audited
Accounts.
Statement regarding Review (Hindi and English
versions) by the Government of the working of the
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Quality Council of India, New Delhi, for the year
2018-2019.

[Placed in Library, See No. LT 1402/17/19]

(4) A copy of the Patents (Amendment) Rules, 2019 (Hindi and English
versions) published in Notification No. G.S.R.663(E) in Gazette of India

dated 17th September, 2019 under Section 160 of the Patents Act, 1970.

[Placed in Library, See No. LT 1403/17/19]

24/24



